
 

            

 

11.  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 
m/ 

Ayas 

 

18.12.2018 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 Learned counsel for the 

petitioner requests for time. 

 List this matter tomorrow (19th of 

December, 2018). 

   

.…….……………..… 
       (K.S. Jhaveri) 
       Chief Justice 
  

    

         ………..………………… 
(Biswanath Rath) 
 Judge 
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